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Assessment of IRDP in State of
Karnataka

4852, SHRI K. MALLANNA: Will the
Minister of RURAL DEVELOPMENT
be pleased to state;

(a) whether any Central team had
visited the State of Karnataka to make
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an assessment Integrated Rural Deve-
lopment Programmes:.

(b) if so, the names of districts,
where the team visited the villages and
farmers and the outcome of the report
of this team in regard to the pro-
gress of rural development{ program-
mes in the state of Karnataka:

(c) whether some complaints have
been receiveq by the Team from the
farmers regarding the unsatisfactory

activities in obtaining loans from the
Banks; and

(d) if so, the steps taken in this re-
gard?

THE MINISTER OF STATE OF
THE MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARINATHA
MISHRA): (a) No, Sir.

(b) to (d) Does not arise.

Retail Price of Sugar

4853. SHRI K. MALLANNA. Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) whether the maximum  retail
price of sugar has been considered to
be fixed to maintain stability through-
out the year in the country; and

(by if so, the details in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF rOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD): (a) and (b). Under the preseny
policy, levy sugar is being supplied all
over the country at a uniform price.
The rest, that is non-levy sugar, is re-
leased from the factories monthly for
free sale in the open market. The
price of free sale sugar in the open
market is determined on market for-
ces of supply and demand, availability
of alternate sweetners etc.





